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fore, the Government should respect the 
wishes of the House and see that either thus 
BUI is recast oi a new Bril is brought before 
the House so that the obligation of the nation 
to these martyres is fulfilled
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MR  SPtAKLR You  will  continue 
latei on  The Prime Minister will make a 
statement now--------

12 29 hr*

STATFMFNT RL INDIA'S  DI CI- 
SION TO CFASF OPERATIONS FROM 
2000 HRS ONTHl 171H DLCFMBER, 
19710NALI FRONTS IN THF Wf ST-
ERN SECTOR

THE PRIME MINISTER, MINISTLR 
OF ATOMIC ENERGY, MIN1STFR OF 
ELECTRONICS, MINISTER OF HOME 
AFFAIRS AND MINISTLR OF INFOR-
MATION  AND  BROADCASTING 
(SHRIMATI INDIRA GANDHI)
Mr Speaker, Sir, on March 31, 1971 six 
days after the great upheave) m Bangla 
Desh, 1 had the honour to move a Resolu-
tion in this House

1 Mid then that India’s permanent interest 
m peace and our commitment to uphold 
and defend human rights demanded the 
immediate .cessation ot the use ot force And 
of the massacre of defenceless people of 
Bangla Desh. 1 had catted upon ait peoples

and Governments to take uigent and con- 
stiuctive steps to prevail upon the Govern-
ment of Pakistan to immediately end the 
systematic decimation of a people  I had 
concluded my statement bj expicssmg the 
profound conviction of this House that the 
historic upsurge of the 7S million people of 
Fast Bengal would triumph  We also gave 
an assurance that their struggle and sacrifice 
would receive the whole-heaited sympathy 
and support ol the people of India Today, 

the pledge we then made together in this 
House and in the country stands tedeemed

It is natural (hat the people ol India should 
he elated  Wc can also undei stand the 
gtcai tetoiung of the people ot  Bangla 
Desh  1 sliaie the elation and the joy 
But as the Gita sa>  neither jov nor sorrow 
should tilt the balance of our equanimity 
or blur oui \ision of the future

All those who have borne arms all those 
who have been involved in the planning and 
direction ot the operations, all the people 
of India who have responded so geneiously,
these ate to be thanked and congratulated

It is a victory hut a victory not only ol 
arms  but of ideas I he Mukti Baimi 
tould not have fought so danngly but foi 
its passionate ui ge for freedom and the est-
ablishment of a special identity of Bangla 
Desh  Our own forces would not have 
been so fern less, and ■viewless had they not 
been convinced of our cause

India has always stood for breadth of visi-
on, tolerance of the points ot view of others, 
of being m the battle vet above it.

We stand foi Democracy, for Secularism 
and for Socialism  Only this combination 
opens the way lor full freedom, gives protec-
tion to the weakci sections and provides 
opportunity for Uw  growth of different 
personalities

We believe that no nation can be buijlt 
on conccpts which are negative or which do 
not have meaning foi ail us people. Un-
fortunate, Pakistan has based its polfe$ea



fShrimaU Indira Gandh;]
on hatred for,  and confrontation with
India.

While we re-dedicate ourselves  to our 
ideals, I hope the people of Pakistan will seek 
a path which is more in keeping with their 
circumstanccs and needs. These 24 years, 
we have heard many aggressive speeches and 
much abusive and false propaganda against 
us. We cannot believe that this is the true 
voice of the Pakistani people. Thev have 
been kept in darkness by their successive 
regimes. We want to assure them that we 
have no enemity towards them. There 
are more things in common between us 
than those which divide us.

We should like to fashion our relations 
with the people of Pakistan on the basis of 
friendship and understanding.  Let them 
live as masters in their own house and devote 
their energies to the removal of poverty 
and inequalities in their country.

' It is this sincere desire which prompted 
us last evening lo instruct our Army, Navy 
and Air Force to cease operations from 
20.00 hours today on  all  fronts in 
he west.

I am grateful for the support which all 
political parties of the country have given 
during this difficult period and specially to 
this initiative on behalf of peace, ;

This offer was communicated to the world 
Community by our Minister of External 
Affairs, Sardar Swaran Singh in New York. 
We also had it formally conveyed to the 
Government of Pakistan through the Swiss 
Embassy. We hope that the people and the 
rulers Of Pakistan will appreciate and re- 
ciproeate this offer.

The consequences which would flow from 
a failure to do so will rest squarely upon the 
military rulers of Pakistan. However, re- 
gardlessof what happens on the western 
front, teCus not be complacent. The com- 
mg months specially wiH briag new and com- 
'  problems. We must be Vê vigilant to 
saffcgutadour integrity andouriBterestsisnd
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above all, the fundamental beliefs of our 
national exitstence.
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MR SPEAKER: We will look into it 
later.

SHRI A. K. GOPALAN: (Palghat) : Mr. 
Speaker, Sir, on a point of procedure. v,e 
have to say something...

MR SPEAKER: I am not allowing any-
body.  I am not allowing speeches.

SHRI A. K. GOPALAN  : There is a
certain procedure. The question is when 
leaders of groups arc called and they decide 
something, whether when some members 
of that group does not agree, this procedure 
must  be stopped. Thofse leaders were 
present ; I was present I understand that 
the Member of the Jan Sangh, Mr Pitambar 
Das not only agreed, but he said that before 
Yahya Khan makes a thing we must do it. 
On behalf of my party, if I say something, 
‘f 1 am wrong, it must be discussed there*. 
The procedure is not that the party leaders 
are called and they agree on something and 
again they take it up in the House. If such 
a procedure is allowed to stand thtn there 
is no use calling the leaders.
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srr im M<R g* t *rir  § % m  *f?t 
TTfwr sflfr «rr  fafrtrr vfl vf fete

mx ̂ft  srffrfafa ̂ 

fa  frwjrwT tpro fas £ i

MR SPEAKER.: This is not the proper 

time.  ■

SHRI 1NDRAJ1T GUPTA  (AlipOtts): 
WhatMrVajpfcyce says t̂not corroct. He
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was not present in the meeting, nor was I and
so we are on equal footing. We have care-
fully checked up reports from all the Mem-
bers who were present and the leaders. Two
Members were present on behalf of Mr.
Vajpayec's partv.v-Mr Pitambar Das and
Bhai Mahavir ji. Everybody knows that
declaration or announcement-s-the text of
it,--was gone through line by line, even
certain changes were made by agree mc nt
and the whole thing was approved. No-
body objected to it. Mr. Vajpayee cannot
come now and say this ....

t-.1R SPEAKER: 1 think propriety de-
mands that ...

SHRI S.M.BANERJEE (Kanpur): Some-
thing wrong in their leadership.

MR. SPEAKER: This should not have
been brought. There may be many after-
thoughts bul this should not be brough:
here. I am nol going to allow i I. You
can have it later on. I have anal her pro-
grarnme

o..it !l:f'!<'tf~~T iiI~T
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12.39 hrs.
ANNOUNCEMENT RE. MEETING

OF MEMBERS OF PARLIAMENT
IN THE CENTRAL HALL TO
FELICITATE THE PRIME MINISTER

MR. SPEAKER: I have a very good
news that tomorrow at 4 O'clock. all of us,
all sections of this House will felicitate
the Prime Minister in the Central Hall and
it will be my privilege-i-of course, I am not
assuming it myself, but there was a suggest-
ion of others also,-that I shall be presiding
over it. Thereafter, because I shall be pre-
siding over it willingly, I will be. At Home
also to all the Members. I.was thinking
of going to my constituency and I 'hoped
by that time I will give the news of cease-
fire also. Most of the way was rought in
my consru ucncy. Amritsar clisi r ict. durill!,-
the last war and this war also. Because
I do not speak in the House the Prime

Minister should be very considerate to my
constituency.

SHRI ATAL BIHARI VAJPAYEE (Gwa-
liar): Because of t'he war, the hon. Prime
Minister cancelled the lour of my constitu-
cncy, Let her visit my constituency.

\

MR. SPEAKER: I shall have to take him
to (he border areas so that he may change
his views some time. Except a few districts
we do need to carryall the Members to the
border places so that they may know what
a horrible thing it is to go to war.

l2.40 hrs.
FREEDOM FIGHTERS

ION OF SERVICES)
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